FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ZASS RUBBER PRODUCTS PRIVATE LIMITED

1.|Name of the Corporate Person |Zass Rubber Products Private Limited

2.|Date of Incorporation of 15/03/1990
Corporate Person

3.| Authority under which Registrar of Companies - Karnataka
corporate person is
incorporated / registered

4. Corporate Identity Number/  |U55102KA1990PTC010833
Limited Liability Identity

Number of Corporate Person
5.|Address of the Registered Office | A-277, 6th Main, lind Stage, Peenya

and Principal Office (if any) of  |Industrial Estate, Bengaluru - 560058,
corporate person Karnataka, India

6. Liguidation Commencement 31st March 2024
Date of Corporate Person

7.|Name, address, email address, |Name: Pramod Srihari

telephone number and the Email - pramod@capad.in
{ |registration number of the Address: #16-1/2, 19th B Cross,
liquidator _ Jayanagar 3rd Block, Bengaluru - 560011

Telephone - 080-41607277
Registration number - IBBI/IPA-001/
IP-P-02286/2021-2022/13674

8.|Last date for submission 30th April 2024 G
of claims

Notice is hereby given that the Zass Rubber Products Priv
commenced voluntary liquidation on 31st March 2024,

The stakeholders of Zass Rubber Products Private Limited are her
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liquidator at the address mentioned againstitemn 7. ;
The financial creditors shall submit their proof of claims b
only. All other stakeholders may submit the proof of cl
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